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Title : Papers laid on the Table of the House by the Ministers/members.

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): I beg to lay on the Table a copy of
the Payment of Bonus (Amendment) Rules, 2014 (Hindi and English versions) published in Notification No. G.S.R. 784(E) in Gazette of India dated

10th November, 2014, under sub-section(3) of Section 38 of the Payment of Bonus Act, 1965, containing corrigendum thereto published in
Notification No. G.S.R. 896(E)(in Hindi version only) dated 16th December, 2014.
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